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SALE OF STAMPS BEARING THE
INSGRIPTION “NAGALAND”

*215. SHRI YELLA REDDY:

SHRI SURAJ PRASAD:
SHRI Z. A. AHMAD:

SMT. LALITHA (RAJA-
GOPALAN):

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Government of
India are aware that a philatelic
agency located in Ganga Park, Cali-
fornia (US.A)) is offering for sale
to stamp collectors, a series of stamps
of different values bearing the ins-
cription “‘Nagaland”;

(b) whether this particular agency
has claimed that it had been appoint-
ed sole distributor by a proclaimed
independent territory lying between
India and Burma;

(¢) if so, whether the Government
of India have requested the U.S.
authorities to prevent the circula-
tion and sale of such spurious stamps:

(d) whether these stamps are also
on sale in some other countries; and

(e) if so, the action proposed to be
taken by the Government of India
in the matter?

THE DEPUTY MINISTER IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH): (a) and (b) Yes, Madam.
In a Press release dated the 24th
March, 1969 our Embassy in Washing-
ton has brought to the notice of all
concerned the spurious nature of
these so-called “stamps”.

(c) Government of India have
brought this matter to the notice of
the U.S. Embassy in New Delhi.

(d) and (¢) These so called
“stamps” have been noticed in the
U.K., Federal Republic of Germany
and Belgium. 4
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Two or-three of our Missions have
received communications from per-
sons in the stamp trade doubting the
validity of these issues and seeking
clarification.

Suitable instructions have been
issued to our Missions abroad to
explain to all concerned the illegal
nature of these so-called “stamps”.
Such labels cannot be used for post-
age purposes. The more responsible
stamp dealers generally shun the sale
of such spurious “stamps” to philate-
lists.
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» $The question was actually asked on the
floor of the House by Shri Suraj Prasad.
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SHRIMATI LALITHA (RAJA-
GOPALAN): I would like to know
whether the hon. Minister is aware
that our Consulate General in the
U.S.A. have received one letter from
the “Friends of Nagaland” which is
a newlyformed society in America,
what is the content of that letter,
and whether he is aware that these
“Friends of Nagaland” are regularly
sending materials to Nagaland itsclf.

SHRI SURENDRA PAL SINGH
Madam, I do not think this question
arises out of this. I am not aware
of any such letter. If she can let
us have more details, we will cer-
tainly find out.

SHRI M. VERO: I want to
know whether the Government of
India is aware of the fact that a new
society called the “Friends of Naga-
land” is formed in the United States
and through this society the Naga-
land stamps are being issued. Se-
condly, is it not a fact that some Naga
people working in the USA are also
either members of this society or its
supporters? If so, what action will
the Government of India take against
them? ‘

SHRI DINESH SINGH: Madam,
if there is a society ‘Friends of Naga-
land’ in the United States, the House
will appreciate that there is very
little that we can do. But if they
do any act which is against our laws
in India, then certamly we can pro-
ceed with them. ‘

THE DEPUTY CHAIRMAN:
The, Question Hour is over.
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WRITTEN ANSWERS TO
QUESTIONS

DEVELOPMENT OF BACKWARD AREAS

*205. SHRI S. K. VAISHAMPA-
YEN: Will the PRIME MINISTER
be pleased to state:

(a) whether it is a fact that the
National Development Council at its
meetings held on the 19th and 20th
April, 1969 considered the reports of
the two working groups of the Plan-
ning Commission on the develop-
ment of backward areas; and

(b) if so, the
thereon?

decision taken

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) The
Reports of the two Working Groups
set up by the Planning Commission
on the identification of backward
areas and on fiscal and financial in-
centives for the starting of industries
in backward areas were placed before
the National Development Council
for consideration at its meeting held
on April 19 and 20, 1969.

(b) The Council decided that these
reports be referred to the Committee
of State Chief Ministers of the Na-
tional Development Council for con-
sideration.
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